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IN T R O D U C T IO N

I„ the Cliairrrtflrt cf the Standing Cftininiltt* ah RaiMa^l (1994-95)
having been ju ihnriw d by rTie Committee to submit Report on their
bchalf, present (his 9th Rcpo il on Action Taken by Government air the
rccommendfl! ioni/flbsfirr0tiotis contained in the Fflurlh Report of tilt
Standing Commatlcc on RnElways (1931-94) (Tenth Lok Sabtia) on 'Open
ing of New LEnci on Indian Railways'.

2. The Fourth Report wa$ presenttd to Sibha an J3 February* 1994
and continued 15 observations and recommendations, The Government
fjmishtd, their replies indicating action isVien on ihc recdtnrnendjtians/
obiert'&iioni canlpEned in ihai Repon tin 20 July* 1994.

3. The Committee considered and adopted the 9ch Report at ihrff
Silting held on 15 Septem ber, 1994,

4. An qmfilysis of (he Action Taken by the Government on recommenda- 
liofis/flb&crvaliorts contained in the F&urth Report (Tenth Lok Sab ha) of
the Cr:nmiFtee it given in Appendix TT,

H e w  D e l h i: 5 0 M N A T H  C H A T T E R JE E
Chairman,

Standing Cammiliec pit Railway.j.
September 23t t$94  

Asvin /. 1916 (Saks)

(v)



C JlA P TE k  I
R E P O R T

This Report of the Standing Committee on Runway* f lW 4 jiJ5 ) deals
wrilh the action taken by the Government on ihe recommendations
contained in ihe FourtJi Report of ihc Standing Committee on Railways

on tfic Ministry of R.iil^ay* {Hail way F S r< l^ —JOpening of New
Lines on Indian Railways’ which was presented to LoV Sabha on
23 February. 1^94.

2. The Action Taken Notes Eia^e be tin rccclvcd from Government in
rcspcct of all 15 rccommcnd^tions contained in the Report* "These hav£
been Cnl£g.orised as follows:

^i) Rccomcncndaliors/Otisirvauons whleh have been accepted by the
G pvernm en i;
Paras 53, 54 56, 57. 58. 5LJ. 60, 61. 62. 63 and 67

, (ii) Rceo mm end at Eons/obscrvations which the Committee do not
desire to pursue in the light Of the replies received from the
Governm ent:

N I L

(iii) Recommcndations/obscrvations replies id  which ha\re not been
acceptcd by the Com m ittee:
Paras 64. 65 and

(tv) KccommojidaiionsAjbiCrvations in rcspcct of which final replies of
Government have not tmcn received.

N IL
3. Some of ihe Action Taken Replies of the M inistry of Railways

(Railway Board ) are dealt with hcreu rider:
A . Cotrtplclttm o f  Projcct-Qrientett L ines

RnraiHtnvsidntiari (Pura 55)
4r Tbc Committee's cxam i^ lion  revealed that two important projcci-

□ rlcntcd lints, namely„ Talcher^Sumbalpur (172 route km iL) a id  tvompul^
Rayatjadi (164 route Kins ) which w ire  sanctioned in the j 1984-85
and 19S1-S2. respectively were not completed by the original target dates,
namely, 31.3.93 atid 31.3,3.^1* ri'spceihdy [fu llin g  in ticuvy cost cH-aU*
lion The reasons for lime ovcr-rnns as given by the M itm ny of Railways
were no i found convincing. The Committee emphasised ihut but Li thr new
line projects should be compLclcd without any further delay. They also
desired that all the projici-oricnicd lines be comptclcd o-n priority basis*

1



5. The Committee nUo noted that Clii'r^rfiiTf-RayadLirg a pmjccl- 
oriented line, as per Ihc Liiest ich rduk was reqitircd tr> be coniplrtcd by

bui only 65% work hncL been completed at Ihc last quarter of ihc
year 19'?^’94. The Committee -were apprehensive haw ihc remaining 35%
tourk would be completed by the target date- They ur^ed Upon I he
Government to crcsutc 1 tint Ihis project did not suffer further from Lime
o v c f- n m  and eosl e s c a la t io n .

6. In their Action Taken reply, ihc M inistry of Railways have stated that
Taleher-S ambdTIpuf was delayed on account of delay in banding over of
foie s-t lard by ilie Staie G c v trn m ir i and K^isput-Rsysgndn d\ns 10 
peolupital problems- in the tunnels which could not be. foreseen. They have
further si a ted. that Ihc work is curicm ly progressing un bolh ihesc projects.
According to the Ministry* Talcher*Samba]pur win be completed by
December* 1995 and Konput-Rqva^ada is cstpeeicd to b* completed by
December 1594. They have also minted Thai all the projcci-o/icntcd lines
arc bejng cxccuicd on priority ba&is as desired by ihc Committee.

7. As repifds CliitrEldiirf'.Rayadiug., [he Ministry of Railways have
siaicd that the work has been com p iled  and Ihc line has been opened for
food; traffic in March, 1^94, It would be opened for passenger traffic in
JuEyh 1W4.

G. The Committee have been informed that hjitIt on two important
projcrt-oritiitcd lines, namely Talclitr'Sam balim r (172 rout* kms>) and
K o r q | iu t 'n n > n ^ i i a  (1 ^ 1  fcm Sr} u h i t b  w ? r r  ] » g i ; [ i ig  b e h in d  I h d r  t a r g e t
irhtdLltt^ has tinw been prtJEnisiinc Wirll and Ihc iiiinr utc eJtpectcd lu be
completed by Dcccmhcr, 1?!I5 and Dccrmbcr+ 1!)94 m p c c llrd y . lluiveTtr,
Tram the action taken reply Eit their observation at para AJ of the ttejinrt*
iht Committee find that a sum of Its. 4 ci-ore ivas diverted from Taliltff-
Sjimtiulpur prujecl in IM - H .  The Co mm i I lee M'ould like ihc M inistry of
R^EIuayS lo esnurc that this amount js fully compensated and there Is
imocih availability of funds for limcly execution of Takhcr-Samhalpur
ln-ujiTt. Thtv alio hope that ihe problems faced by ihc Railways fur limely
Completion or the above two projecl-oric tiled llilfS have btetl QVttvOlhe Bnd
U ltst! p ro jv C L i -uould  bL‘ C U n lp k tc d  u  p e r  th e i r  r e v is e d  s c h e d u le *  T h e y  a ls o
dcs.irc lh a l  dtl t h t  u u ^ Q in j ;  n t w  J in e  p ro je c t s  b e  c o m  p it t e d  u l l h o u l  f u r t h e r
JoeS of limcT
B, Freezing, o f  f^ew^Line Projects

Recunm tentiiitiani {Paras J7  and  S9)
Fn para 57 of their Report Ihe Committee had observed that four

developmental new-line projects, namely Howrah-Amta* Kapadvanj-Mod- 
a_sa, Nangal Dam-Tal*ara and Eklakhi-Bilurghat had been frozen after
spending jibt>Li R j .  56.99 emrts. They; therefore, coneludcd lhai apari
from blocking scarcc cnpilal resources, the above invdstmem had been
S u n t  w i th o u t  a n y  returns. In m a jo r i t y  of e a se s  the projects were frozen on
Ihe plea of low operational priority and constraints of resources. The
Committee faifed to understand as io how the ianeiiofitd projtfeti were



suddenly frozen on Ehe p re tex t  o f low  operational priority. They opined
ihnl the prioriry o f any project involving capita] investment should be
dcIerfnirtcd al (he lime o f sanction and the availability of funds should be

'ensured accordinglyL
10. In p ifa  5L? ^f the Rcpgri, |he Commitlcc o ip rc iicd  [heir displea

sure over the manncf tlic Railway Board had lakcn decision io freeze
some of these projects in the pujii. The CommiTtec desired th jt The
feasibility of projcct shouTd be t'iftmined from all possible angJes before il
wa* sanctioned. They viewed tlint it was incumbcnt u p u n  the G o 'f t r n in L ’ n l
(Railw ay Board) to ensure the availability of Fundi once the project was
saneiioncd. The CommincLi also pointed om that (he R a ilw a y  prevent
ppligy of sanctioning new projects keeping previous ones irconipltte ifld
frequent prioriihation of projects was noi based on sound economic
policy a* ihfi practice* in most of die eases. had led to co?t-«;la<iun> and
time ovcr-nms. The Comntitiee, therefore. fcSr [ha[ there should be a
well thouglitout policy and yardsticks in regard to slnwing down nr
freezing of any new-line project especially when Ihc work has already
been started. The Committee emphasised that oncc a lirti i i  sanctioned
after its priority hnd been established, it should be completed in 3 time- 
bound manner.

11. In  t h e i r  A c t i o n  T a k e n  r e p l y ,  th e  M in i s t r y  o f  R a i lw a y s  ( R a i l w a y
B o a r d }  h a v e  s t a le d  t h a t  " p r io r i t i s a t io n  a n d  f r c c i i n g  o | p r o p e l *  h a d
b e c o m e  n c r c s s a r y  d u e  l u  t b e i r  b e in g  a la r g e  s h e lf  O l 5 n '£ f f i f lE  p r o j f^ t s
a n d  lE ie  E im i le d  a v a i l a b i l i t y  o f  fu n d s  w u h  w h ic h  to p r o ^ ic s i  t l i t m ' .
A c c o r d in g  to  th e  M in i s t r y  o f  R a i lw a y s ,  d is t r ib u t in g  th e  fu n d s  t o  a h  th e
p ro je c t s  w o u ld  re ^ u ll in  r a r e  o f  ih c  p r a jc c ls  g e l l in g  c o m p ly  Ted j f id
c o n s e q u e n t  t im e  a n d  c o s t  o v e r  ru n s  in  a l l  p ro jec l& n  T h e y  h a v e  i t a l i c  th a t
th e  l in e s  ; i r c  p r io r i t i s e d  a s  p e r  t h e i r  o p e r a l io n a l/ s i  r a t t y  k  im p o r t a n c e  a n d
a ls o  t l ie  n e e d  to  c o m p le t e  Tho se  p r o je c t s  w h e re  th e  w o r k  is n e a r in g
c o m p le t io n ,  s o  th a t  th e  n a t io n  c a n  s la r t  r e a p in g  Ih c  f ru it s  o f  iis  in v e s t*
m c n tr  T h i s  ha fi r e s u l t e d  in  I v m p u r j c i l y  fru £& irt£  SOFTiC pTOJCCC£h w h ic h
c o u ld  b e  a d e q u a t e ly  fu n d e d  o n c e  w m c  ? f  ih e  m n re  im p o r t a n t  o n - ^ o in j
p ro je c t s  g e l  c o m p le t e d .  T h e  M in i s t r y  h a v e *  h o w e v e r *  stated^. t h a t  ih e
g u id e l in e s  is s u e d  b y  ih e  S t a n d in g  C o m m it t e e  ort R a i lw a y s  w o u ld  b e  k e p t
in  v ie w  w l t i l c  s a n c t io n in g  f u r t h e r  p ro je c t s .

12. Explaining their position furl her. the Ministry oi Railways have
siated:

"W h ile  txirem c restraint is exercised in taking up rew projects in
view of Ihc huge shelf, it was essential to mke up certain lints
required for certain projects„ or development of backward areas-
The work on these Line* would be regulated far a few >cars which
would be utilised for final location survey, land acquisition,, environ
ment clearance „ campcnsaiofy afforestation clc. which arc rot capi
tal intensive activities but do take sometime in completing legal and
official formalizes of the government. B y  ihe time the projects are
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ripe (o be c\cc iiK 'd4 some or the on-^omg line* tvDiiftl be completed
a n d  il v i>uLd  h t L poss- iWe t n  f u n d  lIi l s C Lin^’Ji. ”

Tj , They h,nvc also stated that the Rail^ay^. nre faced wjih .i dynamic
^LiuaiiLMi where nwing (o change in trnlLtc rctimrcmcnEx. priorities. Inivr it> 
he □ujitj.itLl. The M in is lty  Ra ilw ays have Fujllsct siaicrf tbut a* Jc iire it
by the SLandinp CumniiElcc on R. ;i i h* ayp-, itie frozen project* were tC-
ctam inc d fur revival, keeping in view ihc nvinhibitiiy of resources iind the
needs n r  a] I the Oft -go in £; projcet* v it l i  regard Co I heir sir j  le pic/opera I ioiia I
prjnriiy. In consequence* )he wt'i-k o f E tla k lu - B a lu rp lo i which frozen
since I?£b-S7 li;is bt-eii rrvjt^d  j u J  R*. f frorc are being pLO\adctl in 1004*
95 for venting ihc work. R.t'-Lval isthei projects «o n W  illso he
considered and Jin snon JS  1he resOLHCC posULon improves nnti some o f I lie
on-going projects ge( completed, wi.uk c jii be rcsutvied on I Item.

1-1. Tlic tlnnujniillLc ikjIc Elia) jjurMjianl to [heir Tcciiiiiriiciiui^iiiili, lliif
frozen p rr jc tt i «crt' rc-CKUiiiiittd hy tht: M hnSlry of n j lh 'u js  fur n'^ivn]
wild tint pnijecl* naiiieJy,, KfclukhE-nyhir^lLal lit^ ' r u i ln j j  Ciiill project, ^hit'll
ivut Frozen in ISS-S-T + ha* been rL^E'n. J  u j(h  [lie prmfcion of K*, I ernrif
fur ihv >car l!M/4-y5. 1 he lUtitr fruJcu pruji,c[s+ naii][;ty< Ih ju ru ll*
A itjIu , lva|iiitl\unj-Mo(is>y atld Nungjl D j in - lu l^ r j  in u h id i t r a r r f  of

ali-riiili |jfvn iritis ltd  Met! n 'n n ii; ti) t it  revived. The Cunim ilEic
(Jl'Ftn? iliai Jlteq itslc fuiltl> htiuuld Ltr iim vickd Tor ih ? projcct u liich has
hr?n r c i iw J .  The* u i^ f  upon LIhl M injj!r>  M  U K d acEtoii
lo H* l!lf  En tv F*t» reject p riorily  in rcspccl nF all Ihe rro it ii hi‘M'
line irrojetis kt'tpin^ in iiri\  [Jit ir  vici(i-c<*>uumic ■’> tlic>‘ and c sped Lie
Eticir r rv iiu i and uIIiicuEl- atlr-qualc fun tl* ̂ ? \ y  1‘iiruplL-l^itl ll It'rLL[> t\
C. Sf aw progress r f  u<otK on  A'civ L in e  Frcr/ects a n d  Socittf  Prijfitubiiify n f  

icr.\ Rcrnvncrarii'c ^ r ir  L in e  Prvjrcfi.
RcccHunietidaUcms {Partis 60 tim f 61)

15. The Cnntm iitcc's t^nm inalion ict-cakd ihni in in i  ncw^inc projects
5a.ncMO[icci during 197S-Wh ihe pcr-c-cnta^c progress o f work had btcn
la llic1" s]o^ ranging from 3 %  llj 43% , Jniporcant projects ^rrc-fjurta-

(.3^5 k n ii.), LiikshniiknntaptJJ-Naiiiklian;! (47 Km s.JT h'Etns:Jl Dnm*
Talwara (R4 km i, fro ien }. J n r ^ u  T^wi-Ud kjm pu r f5rtlcni.'i,). Dc:ui GomiJ- 
wal ( fcnts,). Etlak lii-riiL lu rfliat km s.j, KspacJvanj-Modas,! (fid kms-r
frozc]>) and God hr a - In ju re and (31-6 km s.) A s  all iJstsc were
impi3iijirii p ro jccii frtini fhc locmionii] MiindpoLJit, tlic C o n n n rjce  Mresscd
ttina work on all e|ic frutcn projects ^liunM be revived forthwith and a
time-bouiid protrom m c chnilktd out 10 com pic ic clic work un a][ ihcsc
projccEJi,

16, Fu n h e f tlic C om m illcc  noicd flint the tute of rcn im  on capiial
invcaemcnt in rt.spcci of n ew lin e  projects had been ic ic ic jstd  from
in lo  in In this context, ihe Cunim iltC t viewed
thm Railways had a great sociat ic ipou iib iliEy  la perform. They emphas
ised the n^«;d [ilh c v illa g e  social t-ccj^hti a^curcd with tlic tnimpituiurt of
those projects ■‘vhi.cl] ct'OnuniicjLly jp p em ea  lo be rcmtiller^tivc. They
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further observed Hut the RailA-nys shnultJ no( Tail to c!iscriarpe ihcir soeiiiJ
fib][£,nljonS,

J7. [n their .iclion i;ikciL reply, rbe Ministry of RuilwLiyJ linve itrnted [hal
a cornpletc review of (lie requirement of fund* for [Jic ongoing prtjjcets
would be rustic and Planning Commission wmdcl be apprujdhetl ro provide
additional funds for enabling cftmplclidi) of tlifl *̂; projeCTS in JI lime bound
manner,

1»T 1 lie DunniilLci: find [hill the ahovp repty of the M Jn iilry  is quite
vuj'ue. It rTdcS hot iritH^nlG nhen the ru^kn1 nC mi'HoiriE nuw-line prujefJ.!
hill he L-tjitr!nclfd nod (he manner in w]ii^h [ho mailer ivouFd be u k in  up
liftfi [lie nunmnjE CommEssion for urMitinnul fund*. The CommUEMi wuirld
like to he a p p r iif J  nr the review undertaken hy Ihp j\firrislry and ihc
unlCulTle ibT Hi? proposal for flclifilinnal funds.

19. The r t j jy  <ir (he M inistry of Railway* is silcnl aJjmil tfmr torb !
o b liv io n *  and ev filia l rcm of socinj benefits wlllth wijnJf! nfrm e w|lh tht
cdidplclinu or ccrmnmk'aLly ItSS remunerative ntw Line prrjjrtti. The
CommiltLt:, tliktcfut e, desire lo k »n v  in t le Jr  terms tJlfc SOCEal ItncHC
cricvria aduptud by tLie Railways in samLtinr+in£ and taking up various nUf
raElivoy licit iprujects.
D. UtTeccp/iiimic UficMt

Rpccmtr.eirdaiion (Para 62}

20. The C orun illcc  h^d ?(cpr?iscd their unhappiness th ît six railway
lines cojisrrucltd after 1977-7SH namelyH D tw j.^Vasaj Road, Shohdjra-
Saharanpurt Hassan’ Manpalorc, ErrukuEiirn-AiLerppey. Jak jp^m-DaJtari
nnd Tupkadib-Talgnria had become uneconomic. for lhey w/ure yielding
less than the expected return on the b^ i* nl" whi^h lhey were sanctioned.
They. therefore* desired t(ut the Raihvny ^JminEstrLnion should make
concerted efforts to brinjj uboul operational imprnvementi Tctr fuller
utilisation of These lines rO as [O imptovc (heir economics.

21. In ihcir Action Taken reply, tht Ministry of ftnjl^avs ha^c stated
tliat nsi desired by (he Committee, an intensive marketing drive for carrying
more traffic on these Lines will he Launched and all efforts will be made to
improve (he productivity of Hirse lines,

Z2h The Commiltvc feel conccrned lo note thal Ihc reply uf ihe M inistry
dore nut Indkule tlu-ir ^ru^ra incut uftk liiijii En regard m marketing drive
proposed for capturing Itipjv tr^me lo improve the productivity of
unLLiHiiunic fa il^ sy  liuus, Tht1 CnmniKttt desire ihj-t Ih t ip « if ic  nicbSuri.^
taken by lliv Ruil^uy llujfd, lo guide the Kailuay A iln iin^tralion in
diftiTcnt zuiiLii f(9r brEn^LLi^ nhitul opcrjih ih in^p rovvn icn ts  in all the above
slh unwunoiitie r^iln^V IliivS mil}' !>v iLtliniutud lu Etiem. T h tj1 tilio desire
thai the ]tjihva_\i shotild m jke a n'vivw lu find out wh^thtr any or thus?
raiLuuy linui SLill rLlLlilins UMiCuLionUi,
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f .  Jot ft t review' N e^ '- L in c  P ra jrc ts  by  M in is try  o f  R a ifn 'ay s  a itt i Pftiti/tirtfi 

Citmw iF.siott

Jtccm iim trfida tip it {Ptirp  f l j j

23. The Committee'* cit.iriinaiion revealed Ihtft Ihc plan support from
The P h iin in f Commission for the had tu ^ lan l iitly.
Keeping ill the prescnl stntc of pending projcets and the resource
constraints, the Com m iliM  lccontr.tended ihai ihc Mini&lry of Railways
(Railwnv and ihe Planning CommiFisicin should jointly review [he
process Of variniiF new  line projcclF= and tvnscd or iCicnlifEe analysis of
sueh H review, sufficicnl fundi should be earmarked for the future annual
as well Five Year n^ns.

24, tn their Action Taken replies L Ihc M inistry of Railways have s lJicd
lhat they have agreed to the recommendation. of ihc Committee and would
Approach Planning Commission suilably.

3 5 , F r o m  Ih-c r e p ly  o f  ih c  M in i s t r y ,  Che C -u m m iltc e  p a  I h e r  a n  En ip rp ss itm
[foil im  c n n f f c l r  a c t io n  h a s  Mil fa r  hppn  l a k r n  b j  th e  M in is t r y  i>f R a i lw u y *  to
im |i]e m c n l I h c i r  r c c u m m in d a t  io n . T h e  C o t n m iU f c ,  l i t e r c f o r t hT c a l l  u p o n  (hi-
M in is t r y  □ [ R a i lw a y s  lo  t a k e  u p  I h t  m a(tL-r *» ilh  t h *  T ^ a iu iln g  C o n n tiE ssE c i*
(y p u d it in u ^ j' a n d  U pp rJiic  th e m  o r  (h e  P C ! Io n  l a k r n  a r  p ro p o s e d  l o  he la k c l l
In th is  re p a rd *

F. D iners  ton o f  f u n d i  f r o m  fin-go ing  PrOfCefs

Rt'CfittrntCHCtaiion (P a ra  6 -t)

2 ft, T h e  C o m r r j i ic e  w e re  agninsi the  d iv c r^ D r  o f funds from  the on 
going new  Jin e  p ro jects  v h ic h  w e re  a lre a d y  su ffe r in g  fro m  fund  ru m ira in fc
id  o ih c r  f iro jc c ls  U V c  K o n k a n  R a ilw a y s .

21. In this regard, ilic M inisiry of Railways have furnished their
comments as follows:

“ In cqnsuUaiion with Chief Ministers of Malinr^siilra, Goa* K a r
nataka and Kerala, it *vas decidcd la inerc^sc the iitihori^cd cdpilal
of die Korikan Railway Corporal ion from Rs. 400 crorcs lo Fts. 600
trores in  June. 199^. The shares of Railways amounted TO Rs, 102
ctciTcs Cif which R i ,  51 crores was to t>c provided during 1993-94. to
mcd c»ircn l [tabiliiics on account of works in progress keeping t\\ 
v ie*1 itic rargci dale of completion of this project of national
imporiance benefiting 4 Status A n  amount of Rs, 51 crorcs
(approx.) wa* re-appropriated from various plan heads, Thh  included
a Su m  of Rfi. 4 crorcs only from lieT*r line ^-orlt of Talchcr-Sambalpur
where ladings ^erc anticipated."

I S .  T h e  C o n im iC le e  d n  n p i a p p r e e iq ie  th e  d iv e r s io n  of R s .  4  c r a m  fro m
Ih c  P r o jc c lh n a m e ly ,  T a k h t r - 5 a m b l l | ) u r  r a i lw a y  lin e  w h ic h  h u d  a lre a d y
b een  b a d ly  s u f fe r in g  F ro m  O ^ tr - ru n s . T h e  C o m m  11 tee  fatl lo
u n d e rs t a n d  ho^v ih c  R a i lw a y s  a n t ic ip a t e d  s a v in g s  f ro m  u p r o je c t  u n d r r
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erteculTnn in re ip c c l o f *vlileh Ih# project-cosi had a lrea d y  b trn  r t v l i f i ]  fri»n;
j l j ,  46.3*? c r d f t  to 220.<10 c ru rc h i.e . about five |im ?s  T n L T m c . The
C m n m llU ’p f c i l  Eli:ii ||i !a * i i t  cam m cfcEu lly  an trll|r>rMde-pqt: dvi'isfon o f llic
Jln t lw a yS , T h e y  tannftt b ill cypres* th e ir  U ro n c  d isap p rova l u f SLurh fimHs
flivtniiitl.
G- C osl-ovcr-rum  in the Cnnsfwcfiort o f  Ra ilw ay L i  ties

RtCOmmCntiatian (Parp fij}

29. The Committee noted with concern that there had been huge
dif/crcrtccj between the original costs und the revived co.^^ in rcspcct of
many new line projects i l l  [jilted aflCr 1977*78. In most (]f the the
revised cost hud been 200 to 700 per cent of ihc original cost. The
Committee held that frctjucnl Cost revision and cost escatafion of T14t-s 
piagrtitudc did ro t  speak of sound economic and systc-matjc planning of the
Railways. They, therefore* caUcd Upon the Railways lo worfc La more
system atic  and s c i e n t i f i c  tn n nn tr,

30, In their A c t i o n  Taken Reply, t h e  Ministry of Railways have stated;
"M ost Of the increase in cost is due lo escalation since estimates are
sflneiiolied based on current price at the time of sanction wufsouT any
provision for cost escalation on account of increase in rates over o
pcri^id o f lim e. Som e o f the increase js also on iifcuunt of
improvement in standards required to handle unforeseen increase in
traffic or due to ob&oicscefiec of the technology originally provided in
(he sanctioned sciictnc* Or even due to increase in land cost due TO 
court orders etc. which onty get reflected in the revised estimates.
Thtre have of course been some cases Of under estimation also but
these arc not commnnH However, in v it *  of the opinion c?fpics*cd by
tho Committee iditmttifins arc buing rcilcraicd lo the RaiEways to
ensure realistic estimation of costs ”

31* A f te r  co ns id e ring  the reasons g i* tn  b y  Hie M in is try  o f R a ilw a y s  fo r
cu it  o ve r- m ils  in  respect o f  va rio u s  new  Line p rn jc c l;,  Ih f  C n m in iltc e  have
com e to a  conclusion  that the R a ilw a ys  a re  deficient In tu * i- cu n tru l
p lan n in g . In  m ost o f th t  trusts lh iL pro ject costs have stupendously c j t a la l t d
due to lim e  o ve r- m u * w h ich  the C om m ittee  feel is Ihe  r tsu ll oT m an 3 t;e riji l
Ln rftiv icn tiy . T h e  rcasuns like  'u iiC u rficc ii inertuse Ln tralT ie’ and  *ob4utrSC- 
c i if c  t if  leehu^hp^y* a rc  sup p o rtive  u t the \ itw  that th t  K a l l t v i^  have fa t lr il
to p rep a re  re a lis t ic  C orjK iraEe  P la n  w h ich  ctmld guide them  to *fTirel th e ir
p ro je c t p la n n in g  on a. ^ io n t il i i :  basis, lliiT i'iiM : in land  ™ iit  due to co u rt
n r i lf fS  l i in n u t  also a m a j j r  c a o s r  fa r  cost esca lation  Ln all these projectS- 
T h t  C o m m ittee  recom m end  Ehal the M in is try  o f R a ilw a ys  shuulri re ^ e w
th e ir  en is ling  co$t co n lru l i i id l i ju E s i it  and c o iiit  out ir lth  a ^ c ic iit ific  tost
co n tro l p lann in g  fu r t f f t f l i v ?  m anagem ent o f H |*tf p lan  invu*| rm-i>t^ T l ' f y
w ou ld  also l i l t r  to be a p p r i it t l  tif the a^Eioll (.ak in  by |he  M in is t r y  o r
R j  LI w ays in  this reg a rd .
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If.  Setting up o f  Ceil itt Hnitn-ny R th u J
R v e o m n u mH ( i ( } t i G U  W ^ r a b 6 }

32. The Commiuce desired I hat (here should be a scparale moiiMOrirtj^
cvtl in thr Ruihvay HcuriJ to exclusively deal ^ itli the progrm  pf ncw-lircs
cpr'HruL'iion &o tl1.1t laders cau- îiiEi coM-'iirpe nver-ruru could he timely
identified and suitable measures taVcn \n  reeiify them, They at$« desired
illLil review ( if  prctjffls should nr11 he used :ilv Cool f»i r iL ^ U L ilI cliun^e in
priorily 3nd divcrsifts&HiJii of funds.

33. In their action taken note, ihe Mini.siry o f Ra ilw ays have furnished
The f o l l u i v i n f  c o m m e n t s ;

"Specific mtiniicjTing for review of the [irtpprc?-\ *if new lines is done
at 1 he level of the M em ber (Engineering.) nssijHed by Atfvfccr
(Workup a n j, Li;ec:uiivq D irector (W o rks ) through mom lily profires!;
report-: and quarlerl)- review meetings. A ll possible measures flTt
initan lor removing liidrances. in e\£cu1ion ■vA-LiLiin of course the funds
available diuin£ these m eenfi^Vjesic 'vs. Review  of p ro je c t i? nor
mally done only at the A rm u jl W o rk * TTo^ramm:: meelings with ihe
fuM B tu rd  und tlie Genera] MunaQcrsL o f ilie  Rnil^nys. Diversion of
funds is ]iot co:ii[uui]ly ducic bui ii siOinciinics neeessiiaied T-& match
[EieT requirement o f projects pm£rcp-s-ing ^eJt from projectp tin ^'hich
p ro jres i is lieM up tine to some riMsom bcyorid Railways. eonirol
The puKtclincs given kj' Conim jitcc 111 this repaid ’rtauld he kept
m vicn- « lu le  p ruccLS i r> ci any reSppropriatiOH proposals."

34. The C u n u n J l l^ 1 f i r f  th;H the presvrit iH D tilln rin )' i v j l t m  is iiin d e ijija li'
and less I 'f le i 'th e . (o r IE ta iled  \ a  ensure  the b r o i l e d  m u l l ?  in re yy rd  lu
COniJ)h,tEurtyctinim  a s-si <jti En » f m u iiy  im p o rtan t rtfW lint- fi i*i i j t ft 4r The
C d m n iilliT . ih t r f f o r t ,  rcElt-rnt*/ th r ir  e jf lk - r  reeon in ie iiduUurl thul tht're
should bo a $i-|i3ri>ft: llkurb]l*.irTlti* t i l l  111 Ihe R a i lw a ;  ftciard l»  reg u la r ly
w i l f l i  ihe p r io re s s  o r ron^ lrue llun  of nrw  hues and to u l t f  Hrlttrly
m easures « h t r t  rourid im iN y f , '  ihr I'Xjii'dfi-iiL m  do . T h e y  ivould  like  to he
appraised  u f t i lt  action Euktril b y  th r  M iLli*tr> (jF T ly ih ia y s  in thi^ r f^ J I 'd .



CHAI'TEK II

R E C O M M E N D A T rO N S / O n ^ E ftV A T IO N S  W F IIC lf  H A V E  B E E N
A C C E P T E D  FlY T H E  f iO V E R N M E N T

KccninmErHlaLi iM^ j , l  a n t i  5J )

The Committee nule that [wo high pciwcred Cnmrmllees, vj;. MaTininl
Transport rotie'y Committee and Railway Rearm s Commitiec have
re com mended for a clcnr-eut policy for the construction of new railway
lines f11 11tC country, W ith a view hi ensuring deployment oF scarce Funds
prudently for the balanced socio-economic development of [lie country*,
they hnvc suggested the order of priorities in whieli the work* on nev*
railway lines may be sanctioned and taken up. As per their suggestions the
projec-t-orterncd tines should be aeeurdcd hiirheM priority* second primny
sllOUTd be ^ii'Cll for Ihe lints to ierve as miising-Links, strategic lints should
h^ve third priority acid (lie fourth priority be given to [he developmental
I til CP, Tllis Order of priority hi as been agreed Id by the Ministry of Railways
(Railway Board) which forms tlie basi* oF their policy in regard in opcninp
Of new railway lines In the country.

1 liv ing c\.imired the performance of Railways m ihc field of construc
tion of new  railway lines a* U measure Io expand the network capacity, the
CommitlL’L' find thnl since 1977-78 a total of 4fi new railway lines (which
inelLLdc *■} project-oriented lines. 4 lines to serve musing-[ink-*, unc strategic
Line and developmental lincsj have been eonstiueled and opened for
trafUe, The Committee feel Mi at the prior ill sal inn of lines as re cum mended
by the N T PC  and R R C  has not been followed in letter and spirit. The
Committee cannot appreciate the Li eka dais Leal attitude of ihe Ministry of
Railways (Ra ilw ay Board) in implementing tTic recommendations of hi£h
powcted Committee like i^TPC and R R C .

Rtfpiy of tlill Ministry ut Kujluuys (Railway Uujrd l
Th is  M in is try  would like io  assure Ihe Com m ittee I liar these guLdline-*

are being fo llow ed  and will continue [a be fallowed in future Jli'HJ-
iN frn islry of R a ilw ays  {U n ifw jy  Bo ;n ti) D O  hfor G J- 5 C R - X / I'- X ^ 'L )

dated ’U .7 .1 W ]
Recommend:1 timi t Cara 55J

The Com m ittee 's  exam ination has revealed rhat two mi port a nr projcct- 
oriented  hues. nam ely, Talcher-Snm bslpur (172 route km sT) and Koraput-
R aya  gad a (lfv4 route km s.) wLiiell wCre sa-netiuned in [h i y ta fS  IW J- S 5  and
J0SJ-S-2 respectively have not betn  ton;pfeted by the orig inal target d u lc ,
namely. .M and i l . J . y i ,  respectively resulting in heavy eo^t uscat.llion.
The iChiMUl^ for lim e over-runs us ^ h c i  hi Ihe M in istry  of R a ilw ays

‘ )
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arc hardly canvmcLn£ in nature as ihc Committee do not sec much lo^ic
behind lhem< The Committee can only emphasise. that both ihe tiew-ttnc
projtCl? should be com plied wjlhyu[ any further dcby< They also de>trc
that all the project oriented lines be completed on priority basis.

C h itr jd u rp - R aya d u rg  a p ro ject-oriented  l in t  w h ich  as p e r the In Jcsl
schedule is requ ired  in tic c o m p lie d  by 19G J-y i b ill only 6 5 %  w o r t  lias
been com pleted at the last quatTCi o f ih c  yea r 1993-94. T h e  C o m m ittee  fail
to understand bow  the rem ain ing  w ork  w ou ld  he cn m p tc icd  b y  the
target date. T h e y  w ou ld  I lWl- the G o ve rn m e n t to ensure that This p ro jee!
do ’-S not suffer Further from  tim e ov-CT-run and cost Ovcr^rutln

Reply of the Ministry of Railways LknUnay Hoard)
Talciicf-Sarabalpur was delayed on accoum of delay in handing ovu: of

fr>rtst land by ihe State Government and JCoraput'Rayagada due 10 
geological problems in the tunnels which could no! bt foiciccn, However*
^oik is now progressing well on both these projee ii, Tul ehcr-Sambal pur
^il] be COmpEcied by December* 199S and Korapul-Rayngada is expected
la Tic completed by December, 1994. A ll project'oriented lines are being
executed on priority basis is  desired by (lie Committee.

C om n ien ls  o f the C om m ittee
(Flease J f f  paragraph £ of Chapter I of the Report)

Rccummcndalionf { Paras 56 and 57)
The Committee have been informed Thai presently there arc 26 on-going

new line projccls at different itaci.es of tlieir completion. Out of 26 on
going neu-Iinc projfC(St six are project-oriented, six are nnder misting,
links. and 13 are developmental and one is operational. This is n-Ol in
njnsonur.ee with the sehcmt of priority reeunimcntlcd by N TPC  and R ftC ,
The Commiiice cannot but express their displeasure over the lack -of
planning on the part of the Ministry of Railways (Railways Board) and
rceommend that policy guidelines once approved ftrtd adopted iFiuuld be
siridly followed. Arbjiraiirtess and nrf-itaciim  in. the decision-making
process is bound to lead to uneconomic and unproductive results.

The C om m ittee  a rc  constra ined to no ie  ihat four d eve lop m en ta l new- 
l in t  prOjCCtS, iir>rnt3vH H o iv ra h - A m ta , K a p jd v n u j- M o d a s ji N an g a l H)jim-
T a l^ a ra  and E k la k h i- B a lu rg h a i have been frozen after spending erores o f
rup c£ i, A n  investm ent lu  the tune of R&, 50.y9 ero rcs has been sunk
w ithout retu rns. Freezing, the  p ro jcc ls  half-wray hag rc&ultcd in b lockage of
scarce cap ita l rcso jrees .

Surprisingly, two projccls, namely, Dudhnot-Depa and M i £rC r disa- 
Ditiockcherra were sanctioned in l"592-93 involving the project eosi of
Rs. 20.17 erares and R i. 135.50 erorcs respectively but frozen jufl in the
very first year of their implementation. The Committee note iliai in
majority of eases ihe projects were frozen due to low operational priority
und constraint* of resources. They fail lo understand how the sanctioned
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projects BfU Su d d en ly  frozen on the p retex t of l o *  npcmlronnJ priority. Trl
thEcr o p in io n  the priority of any prujecl? ir v u lv in g  capital in ve s tm e n t
should be determined at the lime of sanction arid accordingly Ihc
a v a ila b ility  o f  filTlijs sho u ld  be en su red .

TtlC Conim illcc ro le  that [he projects arc sanclioncd by The Planning
Cdmmisttoil after taking in ly  iCtOunt a IJrp t number of (aciurs including
social benefits accruing tel the people of the ,1rca despile (heir nnn-uiabihty
in terms of rale of returns. However, the Railway Board arbitrarily decrees
to keep those imparl ant projects pending after categorizing them as In**
priority projects having little utility. The Committee fail to appreciate this
attitude Of I tie Railways,

Kep lj of the M inistry n f Railways (I? all way Hoard)
Prioritisation and freezing of projects ha? hceomc necessary due to ihcir

being a la rjc  shelf of on-going projects and the limited availability of funds
HvEtti which to progress them.

D is tr ib u t in g  the  fu n d 's  to  all the  p ro jc c is  w o u ld  rtriu ll in none o f i h c
p r o j e c t s  getting  c o m p le te d  a n d  co n seq u en t tim e  a t i d  cost o v e r r u n *  in a l l
pro jects . N o w ,  the  tines a rc  p r io r it ise d  as per t h e i r  L>pcralrona 1/Stratc g lc
im p o rtan ce  a n d  a lso  the n e e d  to  co m p le te  those p ro jects  * h c r c  Ilic  w o rk  is
n ea r in g  coTTp le iiO n , s o  that the n a tio n  -can ^ inrt reap ing  the fru its o f Us
in v e s tm e n t  T h is  li as re su lted  in le m p tjra r ilv  freez ing  5( im c  projects^ w h ich
c o u l d  b e  a d e q u a t e l y  fu n d e d  O n c e  s o m e  t i f  the (TiQfC im p o rtan t oit-^GLOg
p ro jec ts  get co m p le te d , H o w e v e r ,  the  g u id e lin es  issued by the C o m m itte e
w ou ld  be kep t in  v ie w  w h ile  sa n c tio n in g  f tm h e r  p ro jects ,

W hile  extreme restraint is cxcreiitt! in Eaking up new projects in view of
ihc huge shelf,, it was essential to lake up certain lines required for cerium
projects, or development of backward areas. The work on these line*
would be rcgulalcd for a few years which would be: Utilised for final
location S u rv e y , land acquisition. environment clearance, compensatory
afforest a tirrn etc, which are not capital intensive activities but do take
£Qjnc!im£ in completing legal and official fomiatitics of ihc government
By  the time the projects arc ripe Id be executed, rame of the cm t;«iriEL
lines would be completed and it would be possible to fund these lines.
However, the observations of the Committee has great merit anil these
would be kept in view while sanctioning fresh projects in the coming years.

Moreover* it hns to be emphasized that the Railways are faced wuh a
d y n a m ic  s itu a t io n  w h e re  O w ing  LO ch an g e  in  tra ff ic  re q u ire m e n ts , p r io r it ie s
have to be adjusted, e g * if a cement plant conies up in an area, and we
have to  su d d e n ly  handle the raw  male rials, and  the fin ished  p ro d u c t, we
may require a certain line serving this ptant niorc urgently and we will
have to  reprioritise sincc the total availability of funds is extremely limited.

[M inistry of Railways (Ra ilw ay Board) D .O . No. 94-£CR 'XV (N L} dalcd
3&.7.1W4]



Cuniment* of the CinnntiClte
(p le a s e  s r r  p a r a g ra p h  1 J  o f  C l i a ^ t t r - I  o f  H i t  R e p o r t !

R  r t 'f ltn n i l1 nd  a I ion  5 ( F a r a s  5 H unci

The Commidec fed  ih.n esiher Hie operational viability in respeet o f all
iliii ahiivi; lio ien  projceti lias, not been ptopeily examined before according
sanction or Mic Rfii Iwstyi showed arbitrariness in regard lc> cUrnijjin^ the
operational piioricy of (hc^e projects al t lii la ier singe, Et is not a healthy
ami commcrdnlly p iu Jtn l pi aCI ice, because 1 lie money S p e n t  Orl til CSC 
projects hos no! O n ly  been blocked f i '  in£ no rc ium  bul also affected
adversely tin? resource availability fur various oilier viable and imoojt.a.pt
projects.

The CommiMee have b-ecrt informed that the decision regarding freezing
of a fanctiuncd project is taken a1 (he level of Railway froard after
ennJudir^ review regarding rhc proercss on the project and the availability
Of fundi Tile Commillce express llieit diftrtleantrc over the manner [he
Railway Board 1l;lf taken decision (O freeze (he projects in the past. U

be in the filnc^s nl' 1hin££ if" (lie feasibility of  ̂ project is examined
from nil possible nncles before ii is sanctioned. Ii is icicnmbcni upun ebe
tjovernn;cni fKailwav liotudl (t> ensure the avnilabitily of funds onct (lie
projeet is sanctioned. The Comminec arc amazed co note that Railway
Board on Simetionint new projects know ill £ fully >yclJ lh.al mEiny of Che
on-coinji projects 3 re nol coine 10 be com pie led because of lack of
rciulirces. Railways present policy of sanctioning new projcdS keeping
previous one? incomplete PTld frequent pnoritisaiion of projects is not
based on sound economic policy as this pr.iciicc 3n most cases has led to
cost-csL-alaiicms jnd lim t i^cr-runs. The Committee fee] thai iherc sbou3d
be a well thouglitoul policy and yardsticks in iCgajd lo slowing down or
freeing of any new line pcojcei especially %vhen the work is already
Parted. The CociimiLtee hardly need emphasise i lu i  cmcc a line is
sanctioned sTlCr it  ̂ priori^ lias been cslabl ihhed* it should b e  completed in
a Mmc'tiound unnnnci'.

R t p l i  (»T l l u r M S n te S ry  r f  U u ilM  uvs ltC u ilu  si> U o u r d )

As desired by ihc Committee, ilte frozen piujccu were re-ciamined for
rcvfvaJ keeping in vie^v ihe availability of resources and tile needs of all the
ongoing projects ivilh regard lo iheir slratejic/operalional priority. In
conscqucncc, tlic ^o ik  of Eklnht-Balurghnt which was frozen since BG-S7
tijt been revived and Rt. 1 e:Drt are bcin£ provided in 9-1.95 for Starting
ihc work. Revival of oiher projects ^ouJd also be considered nnti as &oon
;jS e Ii lz rtiLiurt'c pOAjiiOEi intprovcs nnd some of ihe on £uin£ projects £ci
Completed^ work can be resumed O n  I lie m.

\2

[M inisuv of Rait^^iys tRniEiivnv IVuardJ* D-Q- Nor ^J-l-SCIt-X/lV
(NTL> dated 20.7.]99-t]



CV>mnil'n14 uT 111? Cfimmttltc
( p r a i s e  ,<!?? paragraph 14 o f  Chapter-1 o f  U lC  ftcpoit)

Rreonimendal ffm* fP:iras rift urtd <51)
The Cnjnm itlcc'j ex. a mi nation tuiS revealed 1 ht̂ r in 3i mjny as Icn new- 

linc projects- sanctioned. during ] Q7S— 90. (lie perccnlnoc prn^rc^ of vtirk
lias been rjih c r sJfjw ranging from 3 %  iu 43% rmpnrt.uiT projects nru-
GUHD'HNiwiit] (3-J& fems.), f^akslimLk-nnlnpur'NaniMiann f47 Nun^al
D □ m-Ta Iw a ra (S4 km s. frozen) h Jammu Tawi-Udliampur km i.) Bcai-
G^iniJwal {27 kms.], EkkLkhi'BtikirgllJit (S7 kms.J KnlpadYunj-Modasa
(GU knIS, frOzun) and Godhra-Indorti iitlJ Dewas-Maksi fllfr  km?,) The
Comrniuec [i(jLc ili:tt al l  ihcse arc important projects from the locations!
iiam J point. The Committee hardEy need to uress lhat ^ork; on all the
f r n 7c n  projects should be revved  fosthwith and □ trmc-bound programme
chatkcd oui to cdmpLcic the w r k  on all projects.

The Committee note t||£it ilte rate of return on tap Hal investment in
respcm of ncw-line projects lias, been increased from 12.00% in iy92-93 to
1*1,0^% in i y y j ’(j4. I El llitm context I he Committee ^Ould like TO menHon
dial Railways have a jjreat social responsibility, as such there is need iu
evaluate benefit accured t>y the completion of these projects which
economically appear remunerative.

The Railways should n o i  fa il  to discharge their social obligations
R e p l y  o r  Llitr M i n i s t r y  o f  K a l w a y s  ( R a i l w a y  [ f u u r d )

As desired by  (be Committee, a com pier:: review of tlic requirement of
funds year-wist for the ort-s^&ing projects would be made and Planning
Commission would be approaclicd to provide additional funds for enabling
eomplctiun ^of these projects in fi time bound manner.

[M inistry of Railways (Railw ay Board), D .O . No. Q J-SCR-X/IV
- (N L )  dated ?0.7.19LJ4]

CotUtntilCS of thv CdnunittL'r

(Plca$C fL-e paragraphs IS  and 19 of CUiiplcr-t of the Report)

RtctitiH iu-N datiu i} ( P i r a 6 2 )

The Committee arc unhappy to note itiat &ix railway IStics constructed
after 1977-78,, which arc-Dewns-Vasai Ro ,id t Sh^hdara-Saharanpur,. l-las-
£[m‘NlangaloreH ErnukHliinwM kppcy* JukapLtrii'DaitaTi and TupkcuJth-Tal- 
garla have become uneconomic for they arc yielding less than Ihe expected
return on ihc bysii; of which they were sanctioned. The Committee desire
I hat liic Railways jidminuuation should make concerted efforts lo bring,
about operational improvements for fuller utilisation of these lines so as to
improve their economics.
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lit? p ly  o r  ! b r  M in iF l r v  u f  R a i l ' t o y s  i f t a i lw a v  l l n a r d )

As desired by the Com m ince. mi intensive marketing dri^e for capluring
more traffic On These lints u'iiL be l^urdicd p.nd all effort* will b t  tnmlt to 
improve ihc p to Juc iiv ity  ti i  these line*.

[M iniitrv of Railways (Railway Board), D ,0 , No. 94-5CH-X/1V
tN IO  daked 20.7.1994]

Cnminriili nf tlif CrmrnilEcc
please j «  par^raph ZZ of CtiapicT 1 of the Rcpon)

Recommend allon (Para
The Committee were informed tliai llic Railw-iiys depend upcm Planning

Commission to gentfiilLV provide hundred per -rent budge try support for
the construction of new lines. The Cotrnnitie* note ihat against the
proposed fl*-, 2940 erorc outlay, the XMunnin ,̂ Commission approved only
Rs. ytH) cmrcs for the cnn-itrucrjcm of new railway lines during the Eighth
Five Year F[an. The represent a five of I lie Ministry of Railways has
brought io ihc notice of the Commltree during evidence- lhal the coit of
the work in hand on new line projects is in the range of Rs. 170G-1JJOO
crorc.s whereas the annual allotment is far less, i.e ., less than Rs. 20U
tiorcs. I l  "a s  atso bruuftil IO [be nonet of (ItC Committee I hat plan
iuppt>n from ihc  PEjrmin^ Commission has drastically romc down from
7.5% in Fifth Five Year Plan iti 14% iri the year lM - W .  Furihcr, in the
yaar iy<33-94 due tn rescmrte constrainlsh the Ministry of Railways have
decided to effect a cui of Rs. 15 crones in the plan expenditure in so far ha 
Ihc construction of lines is concerned. The Committee feel dismayed
to leam that the railway lines ^tiich arc the arteries uf our tecnomy have
Tiflt poi due share in [lie. allocation of plan outlay* Keeping in view ihc
pvseni &taie cf pending projects especially Ihc resource constraints ihe
Committee iccommcnd that the Mini&try of Railways (Ra ilw ay Board ) and
the pj^nnmg Cymmissiem should jointly review (he progress of various new
tine project and their fuiure requirements lh iti totality, Based on
scientific analysis of such a review, earmarking of funds should be made
for (he future annual as well five year plans^

Reply Cf Ihe Ministry nf Kailurayt (Railway Board)

The Railway Hoard agree with iht recommendations of the Commiltec
and would approach Planning Commission suiiably.

{Ministry of Railway# (RaiEway Byajid ), d  q , n o , 94-SC R 'X/ lV
(K L )  dated 20.7,iy^4]

Comments of Ihe Committee

(Pfeasc see paragraph 2$ o f  Chapicr-t o f  she R eport)
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ReicimnlFtlihliOil (Pdra 117)
The Comm ft ice ro le  that fit present ihere are as many 55 demands

From different parts of (he country far die construction of a total of 7621
mule kms. railway lirtCi ^vliich involve an iipf;ruxim;i[c cost of Rs, 1243 J
crores. O f these 55 demanded’ linei, .1̂  have been surveyed. W ork of
survey is in progress on 1 1 tines and 5 Ifucs are yet fo be Slirvcvcd. The
Committee would like the Govcrnm cni to prioritise rtie demands keeping
in view their socio-economic viability iind utility to ihe r-iitway network
and chaik-out a plan for taking I hem up it? complete in a time bound
m anner*

Reply or (he Ministry cpT Railways (Railway Elnard)
W hile  ifse rc commendations of the Committee ^rc already being

followed by prioritising the projects keeping in view ifteir iuciD^cconomic
Viability and utility to ihe R a ilw ay i, milking out a php to cnm pleit Them In
ei time bound manner is not possible si net; the Railways have on hand new
line projects requiring a total of Rs- 300Q trorcs for then: completion, while
the Planning Commission provides on]y R&r 2QCJ CrOr£s carh year and th ii
money has to be allocated a* per the p :iuH iits already explained to the
Committee vizT first to the projects required urgently on national strategic
a n d  urgent operational considerations, then to p r o j ; e t J  nearing completion
so that these can be completed and the nation can start r t ip m j thu fruits
of its investment and thereafter tlic baiancc [unds arc distributed to other
p r o j c c t i  in  p r o g r e s s ,  in  o r d e r  t o  a c J u c v «  ^ h a i c v c r  p ro g r e s s  w h ic h  is
possible w i t h  t h r  f u n d s  w h i c h  c a n  b e  provided.

The planning for com pld ion of all the projects, in a rime bound manner
will be possible only if adequair fund* could be made available by the
Planning CommiSSiQrt.

[M inistry* of Railways (R a ilw ay  Board ) D .O . No* SJ-SCROC/TV (N L )
dated 20,7. L W ]
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C H A T T ER  IV
REC O M M EN D A T lO N - 'l/O ltSEr*V A T |t '> N 5  IN  R E S P E C T  O F  W H IC H
R E P L I E S  O F  G O V E R N M E N T  H A V E  N O T  F * E E N  A C C E P T E D  R Y

T H E  C O M M IT T E E
n,ceonimrn[Iii[ian (E’iira A J)

The C om n iiicc  dn not appreciate diversion of Us, 15 eftircs from ihc
cn-gonig projccls which arc already suffering from fund consl mints, to titc
projccls Konkan Rnlilways,

R c j i l y  oT I | i f  M h r f s l r y  i i f  I t d l i r u y s  ( I l : i t t w a v  U n a r d )

In Cfinsultitiuci ivE1 Ji CEiicf Ministers of Maharashtra, Goa, Karnataka
anil K tm lJI, it was Jccided lo increase Ihc .lLHlinri-scd of the
KonVnn Railway Corporation from R^ J0(J (rn fcs io fts.. 6no crorc i irt
June, The shaac of Railways ninotintc<l to Rs, inz erores of which
Rs. Si crufts iviS In b t provided during 1 W - W , to meet current lEnhililics
on account oT works in progress keeping in view ihc Nirgct datu of
completion of this projccl of national imporianCLS benefitiinj; 4 Su ie s , An
amount uf Rs, 51 cmres (approx.) was rcappropriated froiri various plan
litads. This ificlud^d a ium tif k ; .  J  trorcs only from New Line work of
Ta1ehcr'Saml>alpur where savings were anticipated,

[M in is try  o f R a ilw ays  {R a i lw a y  B o a rd ) ,  D  O . N o . 9 J-SCR-JC/1V  (N L>
t l a t c d  2UH7 , i v y - 1]

Com m  fills of the Com lnEllce
fPlcase sre paragraph 28 of Chnprcr-I of ihc Report)

Recom m endation (P u r  a 65)

T lic  Commiitcc nolc with concern that thtre Are Jiffcteitces between ihc
original costs a n d  ihe revised costs tn respect of many new Elnc projccls
initiated after i n  some c  □ scs I tic revised c t> il hnS b e e n  J u u b l c  t h e
OIJRinal cost, in some cases It  h a s  b e e n  t h r e e  l i m e s  and in S o m e  O l l i C r  cases
it h a s  b e e n  a s  N ig h  95 s e v e n  l i n i C J .  F r e q u e n t  c o s l  r e v i s i o n  n n d  c o s t
csta la lio r io ihis magnitude Jo  not spenk of pound economic and
systematic planning. The Committee would like Railways to work in a
more iysternalic and scicntific manner,

K fp ly  of ihe Ministry of R;tllwuvs (RaElwsy ftnnrdj
Most of ihe increase in cost is due to escalation since estimates are

sanctioned based on currcnt pricc si Ihc Umc of sanction wjifiOi.Pl any
provision for eusi escalation on account of increase id rates ov-er a period
of time. Some of the incrcau  is also on account of improvement in

17



I Cî LfelIClJ In IknuJlc un fo itW cil irpCtthiC in Uaffic r>f due lo
*'fc>!vkLs«ii<T 1̂ the lechimlnpy uripinnlly provided in Ihe snntfioncd
^elicrne, nr cvfri due io imrr.i^c in hm l fnul due to contr m drrs clc. which
tmli jcrt rCllt'Cfcd in Hie icm cd  rsli nmiCS. Tflt'rC 11Live :>T CO u rSC  beer) some
câ -cv nf muter estimation also hui ihcsc nre noi to  mm on. However* in
tichh of ilic opinion Cxprc^&Gd by lliC C c in in iltiic , instructions arc being
re ii era ted il' 1lie Railways to cnsui't realLMie evtimaLion of coals.

[Ministry of Railways iRaiKvay Board) l } rQ . No. ^4-5CR*X/TV
(N L )  dated 20.7.1994]

Com men If nf Ihc Coin inflkt

(rtcasc i f f  pai^r-iph 31 >̂f Ch^pier-I of the Report)

Recommend at ioti ira ra  £6)

Tine CocnmiHcc were informed ihai the progress rcpon for each projcct
is received every month in ihc offiec of l^ailui-ay Board and ihc progrcw of
ttork of ncw-tinc projctis is rcvi&ivcd ihrcc linics in 3 jc a r h Lc.* first
nr’.i?^ ill June-July, second in November and third in February. The
Committee desire ttin! there should be a scpamic monitoring cell in the
Raihvav Board lo exclusively deni ^ iih  the progress of ncw.lines consiruo
lion so that faciors tausine cost/limc over-run^ could be liincly identified
and suitable measures laker to rectify (hen. Review of projects should not
be uied as tool for frequent change in priori!)1 and diversification of funds.

Rep ll1 oT Ihv M intalry o f Ra ilw ay* (Riillvvay Board )

Specific monitoring for review of the progress of ntw  lines is done at the
level of ilie Member (Engineering) assisted by Advistr (Works;) and
Escculivc D irctior (W&i'ks) through monthly progress reports and quar-
)er]v review rneciingH, A ll possible measure? iinc taken for removing
biidr^nces in rxccudon within of course the funds available,, during these
mettni£s/rcvie*,&. Review of projects is normally done only at the Annual
Wfirfcs Programme meeiings tvilh tlie full Board and the General Ma.na.gtrs
o!" ilic Railway's. Diversion of funds is rtot commonly done but is
sometimes uccejflUaLed io match ihc rctjuircmcnl of projects progressing
well from projccls or which progress U held up due io Some reasons
hejond Railways cuniro]. The guidelines given by ihe ComErntiec in this
repaid uould be kepi in view while processing any re appropriation
proposals.

[Ministry of Railways (R a ilw ay Board ) D .O . No. 94-SC R-X/ IV  (N L )
dated 20,7.1994]

CummeniS of the Comm nice

(Fleaie iw  paragraph 34 of Ch&pter-i of ihe Report!



R E C O M M E N D A T IO N S / O B S E R V A T IO N S  I hr R E S P E C T  O F  W IH C H
F FN A L  R E P L T E S  O F  G O V E R N M E N T  A ttE  S T IL L  A W A IT E D

CFIAPTClt v

^ fS T L —

N e w  D e l h i ;
23 Scpirtrtbtr* !994

i  A sv itl ,  J&J& (S&kp)

S O N fN A T H  C I I A T T E I U E E ,
C hairm an,

5tandin£ Comrrziflte o n  ftaiiwQyS-
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A P I ' E M H X  T

M IN U T ES  O F T H E  E IG H T H  S IT T IN G  O F  T H E  S T A N D IN G
C O M M IT T E E  O N  R A IL W A Y S  {1994-9$)

The Committee on Thursday the 15 Scpl ember* 19W from lfiQO his.
(o \b i5  hrs.in Committee Room No< +D* r,liliam cn[ House Annexe, New
D e m i .

TRESENT 

£_c?it Snbhti

Slwi SomnaLh Chntterjce —  Chairm an
1  Shri A .R . AuruLly
3. S h r i G .  M a d e g o ^ d a
A. Smt. Sintosh Chowdhary
5. Shri Dilcup Sin^h Bhuria
6. Dr. Kanrteiwaf T a in
7. S h r i Manki* Ram 5odhi
B . S h r i A l lo la  T n d ia k a ra n  R e d d y
9 . S h r i B . K .  G u r Ja d s n n i

10. S h r i A n n n c l A h im E i f
J l .  S rn t. S I ic c I j  G a u C n m
12. Shri Phoul Cliantf Verma
13. Stici M a n u a l P .arn  P r c m i
13. S h r i S l i r is h  C h a n d r a  D ik s h i t
15. S h r i Bi'ijfcim  P a te l
16. Sent. G i r i p  D e v i
17. S h r i E a s u d c b  A c h a r i i
18. Shri S.S .R . Rajcndrp Kumar

Rnjya Sabha

19. Slifi Ralmbihari Batik
20. Shri RadJiakrwhtin Mntaviyq
21. Sliri Slij-ji&i MotlCirly
22. S h r i S a t l i l i  h a d l i a n
i j .  Slui Kaita^i Kaiain £jiran£
11- Shri Ahmed Mohnicdbhai Patel

SeCRETAHCAT
SOri S.C. G u p l!  _ Jo in t Seerelaly

ss R .c . “ ." r = uZ7 f/" Z 7
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2 - T h e  C o m m i l l c c  t o o k  u p  f o r  c o n  t i t l e  m e  i o n  i l t c  f o N o w i n g  t i r a f i  R e p o r t s :

( j )  Draft Report on Action Tskcn liy Cjnvcrnnicnr on llit  rcc^mmun- 
cJn [icT-Tl-'i conlflinciJ in Fourth Report uf the SraJI'ling rcn im iftcc  on
Railw ays (l993-(>4) on "Opening nf New line? on Indian Railway*,

( j j )  " * * * '
3 . T h e  R e p o r t . 1; w e r e  a d o p t e d  s u b j e c t  to  t h e  a m e n d m e n t  s / m o d i  f i c t i o n  5 

show n in A n n c jru rcs  A " * .
At The C o mmiitcc a u t h o r i s e d  ih e  Chairman to finalise the ttcpun after

making trtnicqucnl ial changcs oming om oF factual v a  ificpi ton by ihe
M in islry of Railway's and to present thuie Reports to bolh the Houses of

rliamCrrltr

T h e C o m m i t t e e i h u n a d j o u r n e d *
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A t f N E X U R E  A

A N Jt N D M E N T S 'M O D in t A T lO N S  M A D E  I IY  S T A N D IN G  C O M 
M IT T E E  O N  R A IL W A Y S  IN  T H E  D R A F T  K E l 'O R T  O N  A C T IO N
T A K E N  B Y  G O V E R N M E N T  O N  T H E  R E C O M M E N D A T IO N S  C O N 
T A IN E D  IN T H E II* . F O U R T H  R E P O R T  ON "O P E N IN G  O F  N E W

LIMES ON INDIAN RAILWAYS'

frtrtf L int 
K o , -Yu,

b 14 12-13
9 22 S

11 31
11 .31 10

11 31 11-12

f-'or cMstin^i paugrafifi suhsiii\iw  : “ The Commit
tee tlnivp b^cn infurnicJ lliai work on two impor
tant [trcijcct-oricnlcd lines, namely Talehcr-Sum- 
bnlpur 11^ touic kmsr) and Koraput-Rayagada
(1(4 fcnu-) which were tapping behind 1 lietr Ijrj^CI
schedules has fio v̂ been progressing" well and ihe
same arc expected to be completed Isjf December*
1995 3Eld P c K r it^ T . respectively. However,
from lilt action laker reply lo their obwrv&rion of
para 64 of I lie Rcpoit. the Committee rind lhat a
MJm Of Rs. 4 CIOTC was divencd from Taleher-
Samhalpur project tn 199j-y4, Tt]c Ccimmitlcc
wpuiu [ike ihe Ministry Of Railways to ensure lhal
I Ills amfngnr in lulLy cnmpcnsalcd and I here is
Hnomh availability of funds lor timely execution of
Talchc r-£ a m b □ Ip li r project, They a k i  hope Eh at
ihc prolilcms faced t»y Ihc Railways for timely
completion of ihc above iwo prujcct-oriented lines
have been OVCrt.-amc and thrse project.1; would be.
completed as pti lliiir  revised schedule- They also
desire iliai 1̂1 Hu: on-going new line projects be
completed without fun her Eoss of iSmc.’'
Dt'itle ‘in ihc order v l  priority so fi*cdl
Atfti Ll the end 'Thty also desire that The Railway* 
should make j  rc-vit'** to find out Yvlicdicr any of
tht&C railway lilies itjlj remains uneconomic-1
For "do tiuL hmc' read "jre dcflcicnt in'.
Fur ‘cannot be a comtnun cnusc" read ‘cjnnol utso 
be 3 major cause"j

>n ffSp^rt of All new lip<e projects is, l licrdori;,  not 
tenable.’



APPENDIX II

A N A L Y S IS  O F  A C T IO N  T A K E N  0 Y  G O V E R N M E N T  O N  T H E
R E C O M M E N D A T IO N S / O B S E R V A T IO N S  C O N T A IN E D  in  F O L 'f iT F I
R E P ^ T  O F  Tf fC  S T A N D IN G  C O M M IT T E E  O N  R A I L W A Y S  (1U93-
94) (T E N T H  L O ft  S A B I !  A )  O N  O P E N IN G  O F  N E W  L IN E S  O N

IN D IA N  R A I L W A Y S '

4>

TotaJ number of rccom mcndjition-i/observatjons i5
( i)  R cctmt mcfl d 3 1 io r  bsc rva t i ons 'J.liich tinvc been 12

□ cccplcd by [JlC Govcrrm enl.
(V id e  rcco-rnmcneJaiitJrt.v'QbscrvtiiLons Pams 53, 54.
3 5 t 56, 57* 5 5 . 5 ^ , AO, f i l .  6 2 T 63  iirtd  6 7 )

Pcrccnlnse of Tu ifll 3 0 ^
(is] Recomrttendacions/obJicrvatifln!: which ihe Com riEiice N IL

d& ru l desire [O pufillC in view qf Government's
rcpIJts.

( l i i )  U c c o m i n c n c l f l l i o o s / o b R c r ^ ' . i c i n n s  in  r t - s p c c t  o f  w h i c h  3

Govern men i15 replies have rot been iicccptcd by Ihc
CorntTiiitce and which le^uircd rclTeiauon.
(Viife rccommcnda I ion s/obscrvations Fnra i 6 4 . 65
ard €6}
Pcrccnia^c of TornE 20%

(iv) Rccommcndationi/obscrv at ions in rcupccl of ^hicft N IL
final replies of G o vcn m itn i nrc stitl

M 0 JP( CLU (M R N H - L S 11
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